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Shri Udai Fuwar 3avena has in this application a3 19
of the Adriniztretisre Tribunals Az, 192%, preved that order
dated 21,5.95 (Annature 2-1) by whish ths order of transfer
of the applicant fuom Sewziradhopur o Jaipur =arlier passed on
-
2nd acoardiagly the resuondenis m2y bz Jdirscted to allow the
QB appliceant to bes posihed at -gt Office, Jaipur,
in nursuanc2 of ths order dated Z2.5.95,
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Head Fost GEfice, Jaiour. Theireafter bw ordar (Annexure 2-1)
A=E) waz kept in
Armermire A-7
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getting out his pesresnal difficuliles dus #o whioch he has sought

that he ghould be tranzfzrred

taken any decision on  tiase veprzsentacion °F£ the apnlicant,

25 subnidnted by hinm requesting
transfer from Zawaimadhoprur to Jai ur, on merits taking into
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acoount the difficultiss and
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on merits the civomwestzinoss g2 ot there& w
for which thz zpriicznt h2e zought transfzr from Sawadinadhopur

gzpondent aloegwich 3 cony of this order,
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